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GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

RAJYA SABHA
STARRED QUESTION. NO. 31
TO BE ANSWERED ON 06.02.2025

Combating climate change
31* SMT. JEBI MATHER HISHAM:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to
state:

(a) whether Government has received assistance from any international agencies in the
efforts to combat climate change, if so, the details of all such agencies and the
amount received from each of these agencies;

(b) whether Government has evaluated the loss suffered by farmers on account of
climate change, if so, the details thereof; and

(©) the measures taken to combat climate change and to reduce the impact of climate
change?

ANSWER

MINISTER FOR ENVIRONMENT, FOREST AND CLIMATE CHANGE
(SHRI BHUPENDER YADAYV)

(a) to (c): A Statement is laid on the Table of the House.
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STATEMENT REFERRED TO IN REPLY OF PARA (A) TO (C) OF STARRED
QUESTION NO. 31 TO BE ANSWERED ON 06.02.2025 IN RAJYA SABHA RAISED
BY SMT. JEBI MATHER HISHAM REGARDING “COMBATING CLIMATE
CHANGE”

(a) India's climate actions so far have been largely financed through domestic resources.
However, India has accessed financial resources for some climate projects through the
Financial Mechanism of the United Nations Framework Convention on Climate Change
(UNFCCC). The details being : USD 803.9 mn from the Green Climate Fund (GCF), USD
346.52 mn from Global Environment Facility-GEF (for Climate Change focal area) and USD
16.86 mn from the multilateral Adaptation Fund respectively.

(b) & (c) As per the Ministry of Agriculture and Farmers’ Welfare, climate change affects
several crops, natural resources, livestock and fisheries. It is projected that in the absence of
adaptation measures, the yields of crops may get adversely impacted. Several measures have
been taken including the National Mission for Sustainable Agriculture (NMSA) to deal with
the impacts of climate change on agriculture.

The Union Budget 2020-21 stated that India’s climate action would be executed in various
sectors by the Departments/Ministries concerned through the normal budgeting process. The
successive Union Budgets have scaled up the efforts towards mobilizing resources for climate
action. The Union Budget 2023-24 places greening the economy as one of the top seven
priorities. India’s climate actions across various sectors are embedded in various programmes
and schemes. The National Action Plan on Climate Change (NAPCC) provides the overarching
framework for climate actions and comprises missions in specific areas of solar energy,
enhanced energy efficiency, sustainable habitat, water, sustaining Himalayan ecosystems,
Green India, sustainable agriculture, human health and strategic knowledge for climate change.
In addition, there are several initiatives taken by Government of India to combat and reduce
the impact of climate change like the Green Credit Programme, Ek Ped Maa ke naam, Mission
LiFE, green hydrogen mission among others. India also has been diligently working towards
adaptation and resilience in mission mode. Several policies and measures have been put in
place across key economic sectors, keeping in mind the wide scope of adaptation activities.
The Union Budget 2025-26 has announced various measures that promote enhancing
resilience and reducing vulnerabilities to climate change including for the agriculture & allied
sectors. The major measures include: PM Dhan- Dhaanya Krishi Yojana, National Mission on
High Yielding Seeds, six-year Mission for Aatmanirbharta in Pulses, comprehensive
programme for vegetables & fruits, establishing a framework for sustainable harnessing of
fisheries Framework in Exclusive Economic Zones and High seas etc. These measures are
adaptation strategies in the long-run.

Further, India has submitted its Long-Term Low-Carbon Development Strategy to the
UNFCCC in November 2022, which articulated India’s vision of rapid growth and economic
transformation, while protecting the environment and pursuing low-carbon strategies for
development as per national circumstances.
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SHRIMATI JEBI MATHER HISHAM: Sir, it is with deep sorrow that | wish to place it on
record a tragic incident which happened a few days ago in Pancharakolly village in
Wayanad. A 47 year old tribal lady was stalked and attacked by a man-eating tiger.

(MR. DEPUTY CHAIRMAN in the Chair.)

And, there was widespread panic all over Wayanad and also Kerala. We are very
concerned about the human-animal conflict that is constantly happening. It is just
not tiger but also leopard, wild boar and wild elephants. So, it is a matter of grave
concern for the people of Wayanad at large. Why is this happening? The climate
impact is also there but exceptionally, what the Government is doing in this matter is
of grave concern. In such circumstances, where man-animal conflict is becoming a
day-to-day scenario in Western Ghats,...

MR. DEPUTY CHAIRMAN: Please be brief.

SHRIMATI JEBI MATHER HISHAM: Sir, wild animals are being very cruel with people.
MR. DEPUTY CHAIRMAN: Please be brief in your question.

SHRIMATI JEBI MATHER HISHAM: Let us be kind to them. Sir, let me ask my
question. My question is: What steps is the Government taking to put barriers and
defense mechanism that man-animal conflict do not happen?

MR. DEPUTY CHAIRMAN: Thank you.

SHRIMATI JEBI MATHER HISHAM: And also, when agriculture is being affected,
whether the Government will provide compensation to farmers.

MR. DEPUTY CHAIRMAN: Please, one question only.
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MR. DEPUTY CHAIRMAN: Second supplementary.

SHRIMATI JEBI MATHER HISHAM: Sir, within first 24 hours of becoming President of
the United States, President Trump,

MR. DEPUTY CHAIRMAN: Please ask your question.

SHRIMATI JEBI MATHER HISHAM: Sir, this is very relevant to India. President Trump
withdrew from the Paris Agreement which makes commitment to climate finance for
developing countries. But, now, my question to the hon. Minister is: Whether the
Government is assessing the impact of U.S. withdrawing from the Paris Agreement. |
am asking because we are worried. On immigration policy of Mr. Trump, there is
absolutely nothing happening from the Government of India. So, | would like to know
whether the Government has taken any step on Paris Agreement.
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MR. DEPUTY CHAIRMAN: Now, Shri Ritabrata Banerjee.

SHRI RITABRATA BANERJEE: Sir, In June 2024, the World Bank approved US $1.5
billion loan to India for combating climate change. Over the last several months, the
Indian rupee has been constantly falling against the US dollar and now it has
breached the 87 rupee mark which is the lowest value of rupee in India’s history. My
supplementary question is this. Please tell us how the Government is planning for
repayment of these foreign loans and the interest on them when the outstanding
amount is rising due to falling rupee.
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MR. DEPUTY CHAIRMAN: Dr. John Brittas.



DR. JOHN BRITTAS: Sir, this climate-induced heat wave is of a major concern. And,
studies say that between 2013 and 2022, India reported more than 10,000 deaths due
to heat wave or sun strokes. Sir, further, there are economic hardships for the poor.
Sir, one international report suggests that the loss to households is more than & per
cent of their annual income. However, the heat wave is not categorized as a natural
disaster, so we cannot give relief to people. My question to the hon. Minister is this.
Considering the importance of this issue, will you impress upon the other Ministries to
ensure that heat wave and sun strokes are also part of the natural disaster?
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MR. DEPUTY CHAIRMAN: Q.No.32.



